
\lolor 

Vchit'k':> 
Act. 
19x9. 

OTI FICATION 

Ports and Transport Department. 

Sachi \'aiaya. Gandhin agar. 

Dated the 2-l lh March. 2021. 

NO. PT/202 1/2/MVD/ I02020/1637/KH: WHEREAS certain draft rules wcre published as 

rcquired b\ sub-scction ( I) of section 212 of the Motor Vehic lcs Ac t. 1988 (59 of 1988) at 

page 16-1 in the Guja rat GO\ernmc nt Gazette. Extraord inar). Part IV-A. dated the 201
" 

Januar). 2021. under the Go\crnment Notifica tion. Port s and Transport Department 

No. PT1202 1/ 1/M VD/ I 02020/ 163 7/K I-I. dated the )1" Januar). 202 1 inv iting object ion or 

suggest ion from all persons likel) to be affected thereby \I ithin a period of th irty day s li'om 

the date of publication of the said notification in the Official C(Celle : 

AN D WHEREAS no objccti on or suggesti on has been received in respect of the 

said draft noti licat ion : 

NO\\'. TII EREFORE. in exe rcise ofpo\lcrs confe rred b\ clause (h) ol'sub-sec tion 

(2) of section 28 or the Motor Vehicles Act. 1988 (59 of 1988). the Gove rnment ofGujar3t 

hereb) makes the fo llo\l ing rules further to amend the Guja rat Motor Vehic lcs Rules. 1989. 

namel) :-

I. These rules m3\ be called the Guja rat Motor Vehicles (Amendment ) Ru les. 2021. 

2. In the Gujarat MOlOr Vehicles Rules. 1989. in rule 17. in sub-rule ( I). clause (g) 

shall be deleted. 

COP' 10:-

B\ order and in the namc of the Governor ofGujarat. 

(R. V. Bhan) 

Deplll) Secretar\ to GO\ crnmen t. 

' The Secretary 10 H.E the Gove rnor ofGujarat. Raj Bhavan. Ga ndhi nagar. 
The Chief Principal Secretary to the I-Ion. Chief Min ister. S\larnil1l san kul-1. 
Gandhinaga r. 



The Personal Secretaries to l-I on.Transport Min ister / Minister of State. S\\arni m 
sanku l- I and 2. Gand hinaga r. 
The Joi nt Sec retary to Chief Secretary. Sachivala). Gand hinagar. 
-1l,C Additional ChiefSecretalY 1'0115 & Transpol1 Depaltlllenl Sachivala). Gandhinagar. 
The Com missioner of Transport. Gujarat State. Gandhinagar. 
The Manager Gove rnment Central Press. Gandh inaga r \\ ith a request to pub li sh the 
Noti ficat ion in Part I V -A the Gujarat Gov!. E, tra ord inary Gazet te. The Noti lication 
being a statutory order and as it is to be brought into force with immed iate effect. 
the same should be pu bli shcd \\ ithout \\ait ing lo r its Gujarat i version \\ hich \\ ill be 
supplied shortl ). Wi th a request to send 200 copies of the same to Port & Transport 
Dcpartment / ,,1-1 Branch. 
The Gujarat Official Language Commission. Translation Unit. Leg islati\ e and 
Parli amentary Affair Department-With a req uest to translate the Notification in 
Gujarat i and to instruct the Ma nager. Go\ernment Central Press. Gand hinagar to 
publish th e same in Part- IX of the Gujarat GO\ t. Gaze tte and to send 200 copies of 
the same to Port & Transport Department / KI-I Branch. 

System Manager. "Ch-Branch". Port s and Transpo rt Departmcnt. Sachi vala)'a. 

Gandhi nagar to upload on depanment \\ebsite. 
Se lect fil e. 

D) .s.0. select ti le. 

* B\ leiter 


